To Safeguard the Data of Parivar Pehchan Patra

722. SH. VARUN CHAUDHRY, MLA.: Will the Chief Minister be pleased to state
the steps taken by the Govt. to safeguard the data of Parivar Pehchan Patra in

. t
state together with the expenditure incurred by the Govt. for the same till 31°
January 20227

REPLY OF THE CHIEF MINISTER

Data in Parivar Pehchan Patra (PPP) database is stored securely on Government
Cloud. The portal works on authorized user access basis only and does not
provide open access to data. PPP Application has been sec’urity audited from Cert-
In empanelled agencies. The security audit shall be repeated every year to

safeguard the PPP software application. A Disaster Recovery site has been created

at Gurugram Metropolitan Development Authority, Gurugram where data is being

replicated for recovery, in case primary site at Chandigarh is down.

Development of the application is done within (in-house) and no vendor is
involved with PPP. The portal is presently maintained on behalf of Haryana
Parivar Pehchan Authority (HPPA) by National Information Centre (NIC) and
security protocols prescribed by NIC nationally are followed. The security

Mmeasures are put in place to protect loss, misuse or alteration of data. Since NIC

provides services free of cost no specific expenditure has been made on security.

The data available with Parivar Pehchan Patra is only for use by Government and

Government agencies in the delivery of Government schemes, subsidies, benefits
and services and for planning purposes.







{ "type": "Document", "isBackSide": false }


{ "type": "Document", "isBackSide": false }

